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F.No.7-1/201 9-BP. III(Pt,) 
Government of India 

Ministry of Consumer Affairs Food & Public Distribution 
Deptt. Of Food & Public Distribution 

Krishi Bhawan, New Delhi 
Dated; 2-April, 2020 

To 

1. The Secretary, 
Department of Food and Consumer Protection, 
Government of Bihar, 
Main Secretariat, 
Patna-800001. 

2. The Chairman-cum-Managing Director, 
Food Corporation of India, New Delhi. 

Sub PRADHAN MANTRI GARIB KALYAN ANNA YOJANA — Revised Additional 

allocation of foodgrains to all the beneficiaries under TPDS(AAY, PHH, DBT) @ 5kg 
per person per month for a period of three months i.e April-June, 2020, free of cost 
reg. 

Sir, 

I am directed to refer to Govt. of Bihar letter No. F0-6-f1tT-12/2020/1689 dated 

20.04.2020 on the above mentioned subject and to say that on account of increase in 
number of beneficiaries, it has been decided to revise the additional allocation of foodgrains 
to Bihar under PMGKAY for the period April-June, 2020. Accordingly, in partial modification 
of this Department's allocation letter No.7-1/20190i)-BPlll dated 30.03.2020, the revised 
monthly allocation of foodgrains to Bihar under PMGKAY for the period April-June, 2020 will 

be as under; 

State No. of person 
identified under 
NFSA (in lakh) 

Additional allocation per month(ln MTs) 

AAY PHH Total AAY PHH 
Wheat Rice Total Wheat Rice Total 

Bihar 116.55 747.95 864.50 0.00058273.705 58273.705 0.000 373974.775 373974775 

2. Govt of Bihar is advised to lift the entire 3 months additional allocation at one go or on 
monthly basis as per provisions under NFSA. In case of lifting the entire three month 
allocation, the validity period will be 30 days from the date of issue of this letter. In case of the 
monthly basis lifting, the States/UTs can Lift the additional allocation alongwith their monthly 
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NFSA allocation and the validity period for the month of April, 2020 and May, 2020 will be 30 
days from the date of issue of this letter. The validity period for month of June, 2020 will be 
as per existing instructions conveyed vide this Departments letter No.1-2/2007-BP.11l dated 
11.07.2014. 

The above allocation will be in addition to the regular monthly allocation under NFSA, 

Please acknowledge the receipt of the letter, 

YOUrS faithfully, 

(Abhay Kurnar) 
Under Secretary to Govt. of India 

Copy to: 

1. The Chairman-curn-Managing Director, Food Corporation of India, New Delhi. 

2. Economic. Adviser(NFSA) 

3. ED (Sales) /General Manager (Sales), FCI, New Delhi, 

. The GM, FCI, Regional Offices, concerned. 

5. The Resident Commissioner, Govt. of Bihar, New Delhi. 

6. Dir (PD)/Dir (Policy)/Dir(Movt.)/Joint. Dir(NFSA)/DS(Finance) /DS(BP). 

7. NFSA/BP-I / WJ /PD.r/PD.It/PD.tlt/ Movt.l I FC A/c sections 

8. NIC, Deptt. of Food & PD with the request to upload this allocation letter on the official 
website of this Department. 

9. Hindi section with the request to provide the translated version of the order in hindi. 

1.0. State file I Guard file. 
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